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(vii) DIFFICULTIES OF PEOPLE DUE TO

EMPLOYEE’S STRIKE IN BIHAR.

DECEMBER 15, 1981
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(viii) ‘ONE DAY CEASE WORK’ CALL BY
. CoLLEGE AND UNIVERSITY TEACHERS
ALL OVER THE COUNTRY,

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): S8ir, the
college and University teachers all
over the country are observing one
day cease work today, at the -call of
the All India Federation of University
and College Teacherg Organisations
to presg their National Charter of
Demands, which include:

(1) Solution of problems of DPEs,
Librarians, Demaonstrators, Assistant
Lecturers, Cartographers etc, who
have been long denied their dues.
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(2) Rewswn of salary scales, en-
suring - full neutralisation of erosion
in.real wages as a result of inflation
and single running grade fer all
categories of teachers.

(3) Statutory mecurity of service
for all teachers including those serv-
ing in minority-run-institutions.

{4) Repregsentation of AIFUCTO
on UGC and CABE,

(5) Democratisation of govern-
ance of colleges and Universities.

(8) Full civic and political rights
for teachers,

(7) Direct
treasury,

payment from the

(8) Common cadre for plus II and
plus III class teachers,

(9) Abolition of discrimination bet-
weep teachers of State and Central
Universities anq - colleges jffiliated
to these with respect of all perqui-
sites,

(10) Age of
below 60 years.

superannuation not

I, therefore, would like to request
the Central Government to accept all
these legitimate demands of the tea-
chers, in the interest of higher educa-
tion.

(ix) SHORTAGE OF KEROSENE OIL IN
THE COUNTRY
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(%) DECLARATION OF EMERGCENCY IN

* PorAND
PROF. MADHU DANDAVATE
(Rajapur): The declaration of Emer-

gency in Poland js a grave threat to
the movement for freedom and demo-
cracy and it constitutes gn onslaught
on &ll democratic institutions which
will be deplored by democrats the
world over.

- The Military Council set up in
Polang has banned strikes and protest
meetings, declared martial law gnd
has indefinitely closeq all schools and
universities, The Government has
prescribed all publications Almost al}
the leaders of Solidarity have been
arrested,

The developments in Polang cannot
be considered as an internal problem
of Poland, The gestruction of freedom
in one part of the world is always a
threat to freedom elsewhere.

, therefore, request the Minister
for External Affairs to make g state-
ment expressing Government’s reac-
tion to the declaration of Emergency
in Poland.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): Sir, I am on a
point of order.

(Interruptions)

MR, DEPUTY-SPEAKER: There is
a vaccum in the House, And if you
want to raise a point of order you
must take my permission.

DR, SUBRAMANIAM SWAMY:
How is it Sir? This is a new parlia-
mentary prachce Now, I am seeking

permlssmn

MR. DEPUTY-SPEAKER: Are you

seeking permission?

DR. SUBRAMANIAM SWAMY:
Yes.

MR, DEPUTY-SPEAKER. It is all

right,



